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TUESDAY, JULY 8, 2025

(Under sub-reg
(Insolvency Resolution Process for Corporate Persons) R

FORM G (REVISED)
INVITATION FOR EXPRESSION OF INTEREST FOR
D. I. STEELS PRIVATE LIMITED OPERATING IN TRADING OF
IRON & STEELS AT MUMBAI, MAHARASHTRA

36A of the

and B:

Board of India
2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN &
CIN/LLPNo.

D.|. Steels Private Limited
CIN:U27100MH2005PTC153442
PAN:AACCD1779Q

soldinlast financial year

2 |Addressofthe registered office Unit 10A Nanddeep Ind Estate, Kondivita
Lane, Andheri Kurla Road, Andheri East,|
Mumbai, India, 400069

3 |URLofwebsite NotAvailable

4 |Details of place where majority of fixed assets | No FixedAssets Available

are located
5 |Installed capacity of main products/services | NotAvailable
6 |Quantity and value of main products/ services | Product sold of Rs. 1,58,35,47,000/-

Quantity of Product Sold: not available

~

Number of employees/ workmen

No employees/workmen present

™

Further details including last available financial
i of two years, list:

Email request to be sent to:

witt
of creditors areavailable at URL:

@gmail.com

©

Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

Email request to be sent to:
cirpdisteel@gmail.com

3

Last date for receipt of expression of interest

27th July 2025

1"

August 2025

Date of issue of list of prosp

Last date for submission of objections to
i list

11thAugust2025

Date of issue of final list of prospective

16th August2025

Date of issue of information memorandum,
levaluation matrix and request for resolution
plans to prospective resolution applicants

21stAugust 2025

1%
16

Last date for ission of

20th 2025

Process email id to submit

irpdisteel@gmail.com

17 lDetans of Corporate Debtor registration status

(MSME)

Not Applicable

Date :07 July 2025
|Place: Mumbai

Sd/

Mr. Anish Gupta|

Resolution Professional

In the matter of D. |. Steels Private Limited|
IBBI/IPA-002/IP-N00285/2017-18/10843

105, Lotus Business Park, Ram Baug Lane, Off S.V. Ro_ad, n

<



